
 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI RAM 
SUBHAG SINGH): (a) A sum of Rs. 
10,73,200 has been spent on improving the 
station at Calicut, out of which Rs. 1,90,000 
has been spent for constructing a new station 
building. 

(b) No. 

(c) Does not arise. 

(d) The building was constructed 
through   the   agency  of  a  contractor. 
RECOGNITION  OP   WORKERS  UNION    OF 

CHITTARANJAN LOCOMOTIVE WORKS 
815. SHRI P. K. KUMARAN: Will 

the Minister of RAILWAYS be plea 
sed to state: 

(a) whether the workers of Chittaranjan 
Locomotive Works have taken strike ballot for 
recognition of their Union; 

(b) the reasons for which the promise 
made by the Minister of Railways on the floor 
of the Rajya Sabha that the issue will be 
considered, was not kept up; and 

(c) whether any decision has now been 
taken on the issue? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI RAM 
SUBHAG SINGH): (a) Government have no 
official information relating to the strike 
ballot taken by the workers of the Chittaranjan 
Locomotive Works. 

(b) The question of recognition, on its 
merits, of a Union in the C.L.W.. was 
considered in the light of assurance given by 
the Minister for Railways on 24th March, 
1965 on the floor of this House. 

(c) After due consideration the conclusion 
reached was that it was not considered 
necessary to recognise any Union in the 
Chittaranjan Locomotive Works. 

MANUFACTURE OF SCOOTERS 
816. SHRI Y, A. REDDY: Will the 

Minister of INDUSTRY AND SUP 
PLY be pleased to state: 

 

(a) whether the Government have 
received any application from M|s Allwyn 
Metal Works Ltd., Hyderabad for the grant of 
a licence for manufacturing scooters with a 
capacity of producing 'one lakh scooters per 
annum; 

(b) whether Government received similar 
application from M|s The Cooperative 
Industrial Estate Ltd. Hyderabad for 
manufacturing twelve thousand scooters per 
annum; and 

(c) if so, when these applications were 
received and what action Government have 
taken on these applications? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INDUSTRY AND SUPPLY 
(SHRI BIBUDHENDRA MISRA):   (a)  Yes. 

(b) Yes. In the application the proposed 
capacity has been shown as 30,000 Nos. per 
annum on double shift basis. 

(c) The application at (a) above was 
received on 31-5-1965 and the application at 
(b) above was received on 3-4-1965. 

These applications along with other similar 
applications, are, at present, under 
consideration. 

 

5213 Written Answers [ 23 SEP. 1965] to Questions 5212 


